GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
GENERAL ADMINISTRATION DEPARTMENT
DELHI SECRETARIAT, NEW DELHI-1 10002

-F-18/27/2025/DLA/PQ/GAD/Admn. / |13 ;3 Dated: 2.¢ 63 (202 s

: Dy. Secretary (Question),
rislative Assembly Secretariat,
. Secretariat, Delhj-] 10054,

)2 Reply of Delhij Legislative Assembly Unstarred Question Nos.-188 reply
27-03-2025.

With reference to your email dated: 17-03-2024 followed by email dated:
)3-2024 and 19-03-2024 on the subject cited above.

I am directed to enclose h

erewith 100 copies of reply of Unstarred Question
-188 reply for 27-03-2025. :

This issues with the prior approval of Hon’ble Chief Minister/Minister
D).

Yours faithfully
/'?j"'ri((:f}— s’

Is: as above

(Shyam Prakash)
Section Officer(GAD)
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